O A HND.2Z685/2004
New Delni this he 287 day of Seplember, 2009
Honble Shil V. K. Majoira, Vice Chaimmai { A
Hon'ble Shii Shanker Raju, Member (J3
RN Yaday
Sfo Shri Desh Ram
Rasident of Village: Bagrola,
Sector-8, Dwarka,
New Deihi-110048. -Applicant
N {By Advoocate: Shri RN, Yaday, proxy fo

shri ALK Trivadi)

3 2. The Engineer-in-Chief
E-in-C's Branch, Army HGs
;- Kashmir House, New Dalhi
y
3. The Chief Engineer,
HQs Chief Engineer,
Western Command, Chandimandir,
4 The Garrizon Enginesr
Rad Fori, Provyn Road,
fall Road, Dethi.
5. The Garrison Enginesr
No. 868, Engineers Work Seclion
Cio 88 AP.C. -Respondents

2RDEH (Oral)

Hen'ble 8hri Shanker Raju, Member L1}

hial the tialm of the applicant for

wd 1

consequential penefits inchuging fixaticn of nis pay along with arrears of pay and |
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